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Pawan Kumar Vs. Union of India & Other.s

28.08.2015

Present: None for the applicant’

Mr. K.K. Gupta, counsel for Respondents No. 2 & 3

This matter relates to DistriCt Red Cross Sociefy, Ambala and since
this Court has aIready taken a view that the Dlstrlct/State Red Cross h ‘

‘Societies do not come wnthm the ]UI’ISdICtIOﬂ of this Court, the present

AO.A s dispo_sed of by separate orders.
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